14 An issue raised [RAJYA SABHA] about Zero Hour

1. AIAIRIAY AT (A& U<9): SUFHTURT Sft, e & xR # ...(@aem). ..
SHRI BHUPINDER SINGH: Sir, I am speaking. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Yes, you start. ...(Interruptions)...

SHRI BHUPINDER SINGH: Sir, as you know, Odisha is always prone to natural

calamities. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: What Mr. Jatiya says will only go on record.
...(Interruptions)... What are you doing? ...(Interruptions)...

SHRI BHUPINDER SINGH: Sir, Odisha had faced the severest of severe Phailin
on 12th October, 2013. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: What are you doing? ...(Interruptions)... What do you
want? ...(Interruptions)... 1 have reacted to it. ...(Interruptions)... What do you want?
...(Interruptions)... You have not given notice and you are doing this. ...(Interruptions)...
You have not given notice. ...(Interruptions)... So what? ...(Interruptions)... So, it is
allowed. ...(Interruptions)... What do you want? ...(Interruptions)... 1 allowed her.
...(Interruptions)... Go to your seat and tell me. ...(Interruptions)... I am not able to
understand. ...(Interruptions).. 1 have allowed her. ...(Interruptions)... What more do
you want? ...(Interruptions)... See, I am not able to understand what your problem
is. ...(Interruptions)... Why don't you go back to your seats and one of you speak?
...(Interruptions)... The House is adjourned for fifteen minutes.

The House then adjourned at twenty-two minutes past eleven of the clock.

The House re-assembled at thirty-six minutes past eleven of the clock,
MR. DEPUTY CHAIRMAN in the Chair.

AN ISSUE RAISED ABOUT ZERO HOUR
sielt faea S1gR (fRAmad uewn): ¥R, 89N vy &1 &1 game ...(aum)...

We want a discussion. ...(Interruptions)...

SHRI V. HANUMANTHA RAO (Telangana): Sir, I have given a Zero Hour
notice. ...(Interruptions)... 1 have given a Zero Hour notice. ...(Interruptions)... My

name is there. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: What is your problem? ...(Interruptions)... What

is your point of order? ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Okay. I will examine it. ...(Interruptions)... i é@j‘ |
...(Interruptions)... What is your point? ...(Interruptions)...

SHRI V. HANUMANTHA RAO (Telengana): Sir, my name is there. I had given

a Zero Hour notice. ...(Interruptions)... Please give me a chance. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Let me take up the Zero Hour. ...(Interruptions)...
Okay. I will call you. ...(Interruptions)... Shri Bhupinder Singh. ...(Interruptions)...

MATTERS RAISED WITH PERMISSION
Release of Funds to Odisha affected by Phailin and Hudhud

SHRI BHUPINDER SINGH (Odisha): Sir, as you know, Odisha is a national
calamity-prone State. ...(Interruptions)... We had the severest of the severest cyclone
on 12th October, 2013. ...(Interruptions)... We again faced a ...(Interruptions)...
After that, in the same year, there were severe floods. Last year, again on 12th

October... ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Only what Mr. Bhupinder Singh says will go on

record. ...(Interruptions)... Nothing else will go on record. ...(Interruptions)...



